IN THE CENPRAL ADMINIST RAT IVE T RIBUNAL
PATNA BENCH, PATNA
0.A.: No.551/96

Date of Decision : 11.12,96

Jagdish Sharmma, : Applicant,

Vrs. | |
Dnion of India & Ors, o3 Respondents.,
" Counsel for theamplicant, : Shri A.N.Banerjee,

C OO R A M
Hon'ble Shri K.D.Saha, Member (Administrative)
Hon'ble Mr. D.Purkayastha, Member(Judicial)
0O R D E R
Hon'ble Mr, K.J,Saha, Member (A):

Heard the learned counsel for theapplicant on
the qwestion of édmission. This application has been filed
jointly by two applicants praying for fixation of their
pay ‘on promotion as Junior Draftsman w.e,f. 14,08.1986 &
01.01,1986 feSQectively. It is submitted that both of
them were found suitable for the post of Junior Draftsman
after screening énd result of the screening was nublished
on 14,02,13295 vide Annexure-2, It is also mentioned therein
that this had the approval of the competent authority,
It appears thtbthe aprlicants kewe submitted renresenta-
tion in this regard from time to time, One of the repre-
sentation is at Annexure-4, addressed to the Chief Works
Manager, Eastern,Rly., Jamalpur, dated 08.06.1995 but to
no effect, The applicant no.1l, Shri Jagdish Shamma, is
due to saperannuate on 20.0%,1997 whereas, tte respondent no.
2, Shri Ramanand, had already retired on 31.08.1996 (AN)

2, After going through the averments ahd submissions
madé'by the learned counsel, we are of the view tlt this

application can be disposed of by giving direction to Chief
Works Manager, Eastern Rly., Jamalpur, to look into the

maxtikar grievance of the two applicants ard to dispose of
the representation as at Amnexure-4, dated 08.06.95, by

gi==ng a reasoned and speaking order.

3. Accordingly, we hereby direct the Chief Works
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Manager, Bastern Railway, Jamalpur (Respondent no,2) to
consider and disprose of the representation as at Annexure-4
by a speaking and reasoned order after giving personal
héaaring to the a»plicants within a neriod of three months
frbm the aate of receint of a copy of this order alongwith
a cony of the O.A, No. 551/96, which the aplicants shall
£x¥® submit to the respondent no.2 within a month from

today.
4, The application is disposed of with the above

(D.PurkaYastha) : - K.D.3aha)
Membe r(J) Member (A)

direction. .




